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Food Safety and Standards Authority of India

(A statutory Authority established under the Food Safety and Standards Act, 2006)
(Quality Assurance Division)

FDA Bhawan, Kotla Road, New Delhi - 110002

Dated, the 18th September, 2023

CORRIGENDUM

Reference is invited to the RFP No. 08/2023-24 dated 28™ August, 2023 w.r.t.
“Procurement of Pesticide Screening Kits to be used in Mobile Food testing Labs
(MFTLs) (PAN INDIA BASIS).”

With the approval of the Competent Authority, some changes in the Clauses of the
RFP have been incorporated which will form part of the RFP, as per details given herein :

Sl

Revised Clause

No Clause No. Original Clause as per RFP
8. Validation Certificate: 8. V?hdatl.o e
. ) Rapid Kit shall possess a
Rapid Kit shall possess any| .. . o
National/ verification certificate from any
b . alidaticn FSSAI Notified NABL Accredited
Part-Il certificate Laboratory as per RAFT-FSSAI
Clause. _2‘1 ’ Guidelines.
Technical Details; =
11. Accessories:
Clause 11 Any a(?cessories assgciated w?th
Technical Bid thg Kit (for ex: Pipettes with
1. Form (B); and suitable tips, tip holder, etc.)
' . shall be supplied by the vendor
11. Accessories: tf f cost
Annexure-2 Any accessories associated with[f T ¢€ 0 cost.
Specification  forfthe Kit shall be supplied by the
Pesticide
Sc : 5 frendon at.freevof cost The kit supplied should be such
reening Kit . i
that it includes all the
hccessories and it should be
stand-alone and self-sufficient
for its use.
(To be added as new clause 2‘:4' tP(l).Sltlve and  Negative
under Part-Il - Clause 2.1|-°"7OF .
. ] The pack of kits should
2 INA Technical Details; Clause 11 datorilv h Positi d
: Technical Bid Form (B); andg‘a“ t_a OFC‘Y t"’“’le,a _gs‘tl‘q"eba”
Annexure-2 Specification for egative Lontrol inside the box.
Pesticide Screening Kit)
3. NA (To be added as a note under |Note: Performance of the
Part-1I - Clause 2.1 Technical [Kits:
Details; Clause 11 Technical |[[n order to check the
Bid Form (B); and Annexure-2 jperformance, accuracy and
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Specification for Pesticide
Screening Kit)

workability, all bidders are
required to present a live demo
of the Pesticide Screening Kit
before the Expert Panel.

(Note: This will be a part of
the Technical Evaluation of
the Bid(s), subject to the
compliance to other
eligibility)

3.

All other terms and conditions of the RFP will remain the same.
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(Dr. Ajai Prakash Gupta)
Director (QA)



